GOVERNMENT OF INDIA
MINISTRY OF WOMEN & CHILD DEVELOPMENT

LOK SABHA
UNSTARRED QUESTION NO.1092
TO BE ANSWERED ON 4.12.2015

ANGANWADI AND MINI ANGANWADI CENTRES

1092. SHRI VISHNU DAYAL RAM:
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(@)

SHRI VINOD LAKHAMASHI CHAVDA:
SHRI D.S. RATHOD:

SHRI C.R. CHAUDHARY:

SHRI DEVJI M. PATEL:

SHRI PRABHAKAR REDDY KOTHA:
SHRI HARIOM SINGH RATHORE:
SHRI P.C. MOHAN:

SHRI ABHISHEK SINGH:

Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to
state:

the number of Anganwadi and mini Anganwadi centres presently functional in
the country, State/UT-wise along with the facilities provided and number of
children registered in such centres;

the funds allocated/released and utilized by such centres during each of the
last three years and the current year, State/UT-wise;

whether the Government has received proposals from States/UTs for setting
up of more such centres, If so, the details thereof along with the action taken
thereon;

whether the Government proposes to upgrade such centres and allocate
additional funds or increase the cost estimate for construction of their
permanent buildings and provide basic infrastructure and if so, the details
thereof;

whether the Government has taken note of irregularities in the functioning of
such centres and made any inspection to check their functioning and funds
utilization; and

if so, the details thereof indicating the irregularities/shortcomings noticed
during the said period and the action taken thereon?

ANSWER

MINISTER FOR WOMEN AND CHILD DEVELOPMENT
(SHRIMATI MANEKA SANJAY GANDHI)

State-wise number of Anganwadi and mini Anganwadi centre functioning
across the country along with number of children registered in these centres is
at Annex-l. Under ICDS Scheme a package of six services comprising (i)
Supplementary nutrition; (ii) Pre-school non-formal education; (iii) Nutrition and
Health Education; (iv) Immunization; (v) Health check-up; and (vi) Referral
services are provided to the children below the 6 years of age and Pregnant &
Lactating mothers.
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()

(d)

(e)

The utilization of funds status by each centre is not maintained by Government
of India. Funds are released to States/UTs, which in turn releases to the
districts/blocks and AWCs. Government of India maintains release/utilization of
funds at the State/UT level. Accordingly, state-wise details of funds released
and utilized during last three years and current year under the Scheme is at
Annex-II.

Under universalization of ICDS Scheme, 14 lakh AWCs were approved by the
Government of India for allocating to the States/UTs. All these 14 lakhs AWCs
have been sanctioned.

Proposals for Upgradation of Anganwadi centres are received from States/UTs
in their APIPs and after approval funds are released to the respective State/UT
for upgradation of anganwadi centres. There is no such proposal to increase
the cost for construction of permanent buildings for anganwadi centres.

&(f) Ministry has appointed Area Officers for inspection or checking the
functioning of the schemes of the Ministry. These Area Officers inspect the
functioning of the schemes of the Ministry including ICDS from time to time. No
serious irregularities/shortcomings have been noticed by the Area Officers. As
and when any irregularities are reported to Government of India, the same are
taken up with the concerned State for remedial measures.
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ANNEX-I

STATEMENT REFERRED TO IN REPLY TO PART (a) OF LOK SABHA UNSTARRED QUESTION NO. 1092 FOR 04.12.2015 ON ANGANWADI AND MINI ANGANWADI CENTRES

Statewise number of Beneficiaries of supplementary nutrition and pre-school education under ICDS Scheme as on September
2015
Sl. | State/UT No. of Anganwadi Centres Beneficiaries of Supplementary Nutrition Beneficiaries of Pre-school Education
No.
Sanctioned | Operational Children Children Total Boys Girls Total
(6 months - 3 | (3 - 6 years) Children (3 - 6 years) (3-6years) | (3-6years)
years) (6 months -
6 years)
1 | Andhra Pradesh 55607 55594 1573120 892805 2465925 440619 444796 885415
2 | Telangana 35700 35353 1047952 643127 1691079 318419 320719 639138
Arunachal
3 | Pradesh 6225 6028 112390 113933 226323 57586 56347 113933
4 | Assam 62153 62153 1612832 1698053 3310885 909118 892323 1801441
5 | Bihar 115009 91677 4923715 4765861 9689576 1127197 1197440 2324637
6 | Chhattisgarh 52474 49941 1183978 871329 2055307 435857 444376 880233
7 | Goa 1262 1260 36503 17605 54108 8793 8812 17605
8 | Gujarat 53029 52082 1668434 1326741 2995175 724917 705669 1430586
9 | Haryana 25962 25962 684141 349261 1033402 178045 171216 349261
10 | Himachal Pradesh 18925 18922 269585 176084 445669 66480 66081 132561
Jammu &

11 | Kashmir 31938 29599 176645 118394 295039 153918 146208 300126
12 | Jharkhand 38432 38432 1527266 1313445 2840711 581694 665856 1247550
13 | Karnataka 65911 64558 2284379 1712907 3997286 879832 880421 1760253
14 | Kerala 33318 33115 386818 345325 732143 173792 171533 345325
15 | Madhya Pradesh 97135 92197 3376038 2973043 6349081 1528234 1517535 3045769
16 | Maharashtra 110486 108010 3078461 2904788 5983249 1477794 1344708 2822502
17 | Manipur 11510 9883 175636 179540 355176 90343 89179 179522
18 | Meghalaya 5896 5863 222086 242597 464683 100163 98197 198360
19 | Mizoram 2244 2244 45390 32584 77974 463921 470986 934907
20 | Nagaland 3980 3455 145506 146751 292257 73594 71789 145383
21 | Orissa 74154 71204 1980036 1892741 3872777 772710 763028 1535738
22 | Punjab 27314 26656 568579 356982 925561 181919 175063 356982




23 | Rajasthan 62010 60801 1786552 985403 2771955 526856 524097 1050953
24 | Sikkim 1308 1290 14770 11363 26133 5765 5598 11363
25 | Tamil Nadu 54439 54439 1740491 677130 2417621 560466 542931 1103397
26 | Tripura 10145 9911 146912 152204 299116 80172 72032 152204
27 | Uttar Pradesh 190145 187997 11019917 7425419 18445336 4294044 3956787 8250831
28 | Uttrakhand 20067 19479 470396 202883 673279 105049 107113 212162
29 | West Bengal 119481 116390 3377065 3272337 6649402 1661093 1611596 3272689
30 | A & N Islands 720 714 8400 3200 11600 1617 1583 3200
31 | Chandigarh 500 500 25575 28986 54561 14710 13954 28664
32 | Delhi 11150 10897 478535 330398 808933 170080 160318 330398
33 | Dadra & N Haveli 302 282 8944 8600 17544 4311 4289 8600
34 | Daman & Diu 107 107 3665 2643 6308 1241 1402 2643
35 | Lakshadweep 107 107 2361 2291 4652 1140 1152 2292
36 | Puducherry 855 788 24039 2994 27033 1562 1432 2994

All India 1400000 1347890 46187112 | 36179747 | 82366859 18173051 17706566 | 35879617




ANNEX-II

STATEMENT IN REPLY TO LOK SABHA UNSTARRED QUESTION NO. 1092 FOR 4.12.2015 REGARDING ANGANWADI AND MINI
ANGANWADI CENTRES

STATEMENT INDICATING STATE-WISE POSITION OF FUNDS RELEASED UNDER ICDS SCHEME DURING LAST THREE YEARS and current year 2015-16

(Rupees in lakhs)

2012-13 2013-14 2014-15 2015-16
S. Name of State/UT Funds Exp. Reported Funds released Exp. Reported by Funds release Exp. Reported Funds release
No. released by States States including 2014-15 by States 2015-16 (upto
including state state share including state 30.11.2015)
share share
1 2 3 4 5 6 7 8 9
1 ANDHRA PRADESH 110011.33 141522.07 111334.49 167876.93 99446.78 93831.15 52961.70
2 BIHAR 107957.00 157647.59 107609.68 185458.2 116266.84 108487.64 65312.34
3 CHHATTISGARH 53860.37 60688.87 50459.30 46650.62 51703.52 42471.39 28125.92
4 GOA 1859.53 1931.36 1567.58 1353.36 2617.25 2283.06 1031.38
5 GUJARAT 60144.11 87054.57 60807.51 60078.39 48886.15 9287.74 30571.95
6 HARYANA 30331.08 34820.58 31266.40 31768.83 31158.68 22637.61 14364.27
7 HIMACHAL PRADESH 17014.46 20201.69 17278.95 19004.38 17184.09 8597.60 12442.64
8 JAMMU & KASHMIR 26029.50 36271.67 29610.25 15073.77 26031.19 27547.49 20433.49
9 JHARKHAND 38673.75 61462.18 49930.46 65952.53 46904.30 53529.33 25831.17
10 | KARNATAKA 67426.31 113225.28 75135.57 94938.87 82856.77 92022.30 45693.61
11 | KERALA 27472.04 39045.33 35995.97 35645.2 24726.35 19396.83 17097.81
12 MADHYA PRADESH 147086.26 169751.28 102418.63 143225.8 122544.60 100024.79 61319.17
13 | MAHARASHTRA 140032.78 215117.47 129519.81 143552.67 90781.88 20321.52 60251.44
14 | ORISSA 66424.71 102438.85 97438.29 124223.56 87511.73 82105.05 47888.84
15 | PUNJAB 29429.25 31481.2 24546.11 25998.72 25893.06 21701.12 13531.31
16 | RAJASTHAN 68853.08 98296.03 65232.45 95120.74 73992.88 71989.52 38498.94
17 | TAMIL NADU 42882.04 86535.21 65605.57 82785.08 67902.29 81889.46 38132.20
18 | UTTARAKHAND 12036.13 12820.79 17763.50 21393.76 35218.06 17421.25 30495.22
19 | UTTAR PRADESH 250471.26 380877.96 235448.38 405894.84 257500.69 306460.23 166815.76
20 | WEST BENGAL 106618.64 153266.77 123227.84 111244.25 97578.85 53431.65 58716.68
21 | TELANGANA 0.00 0 0.00 0 46057.10 17668.70 19135.74
22 DELHI 16495.76 21595.7 17700.74 18974.01 17855.94 14777.95 8601.92
23 PONDICHERRY 387.11 1188.33 736.39 1166.47 1275.34 1017.34 926.08
24 | ANDAMAN & NICOBAR 575.17 944.54 391.79 1450.66 891.78 993.45 654.52
25 | CHANDIGARH 685.85 890.47 731.19 982.32 996.18 502.80 650.34
26 | D.& NAGAR HAVELI 238.37 37.57 378.31 149.8 281.31 66.41 210.97
27 DAMAN & DIU 188.1 250.16 161.19 242.56 195.77 122.22 133.55
28 | LAKSHADWEEP 146.44 155.97 147.46 219.95 138.16 13.90 122.01
29 | ARUNACHAL PRADESH 12392.5 10645.63 10344.16 8327.97 15557.38 4830.78 7666.57
30 | ASSAM 90085.33 82297.54 103145.19 86765.72 103517.50 93981.85 58849.22




31 | MANIPUR 7700.66 5001.89 16140.54 9333.16 14929.58 6167.54 6679.81
32 | MEGHALAYA 10608.84 10491.28 14287.83 13137.55 14357.78 12260.52 9018.46
33 | MIZORAM 5480.34 5645.8 4772.89 5086.57 5695.57 4066.82 3040.67
34 | NAGALAND 8526.31 8571.73 8912.80 10025.77 12202.63 5122.38 5123.15
35 | SIKKIM 2115.37 1975.25 2607.14 1909.3 2998.60 1578.26 1430.31
36 | TRIPURA 9437.63 10832.63 13651.31 14350.03 14074.26 6209.90 8333.78

AKBY (LIC) # 472.18 0 442.90 0 451.09

Total 1570149.59 2164981.24 1626748.57 2049362.34 1658181.93 1404817.55 960092.94

# Anganwadi Karyakarti Bima Yojana




